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(n) Annual Report of the Central
Inland Water Transport Cor-
poration Limited, Calcutta, for
the year 1977 78 along with the
Audited Accounts and  the
comments of the Comptroller
and Auditor General thercon

(2) Statemeut  showing  reasons  for
delay 1n  laying the  Report
mentioned at (1) (1v) abowe
[Placed sn Librasy 5Sce No LI=

4319/79]

DFTAILFD DEMANDS FOR (RANTS OF Mi-
NISTRY OF PFTROLEUM  CHEMICALS AND
PLRTILISERS FOR 1979 80

THL MINISIER Ot STATT IN
THE MINISIRY OF PEIROLEUM,
CHEMICALS AND FLRTILIZLRS
(SHRI NARSINGH YADAV) Ibegto
lay on the lible a copy of the Detailed
Demands for Grants (Hindi and Inghsh
versions) of the Minstry of Petrolcum,
Chemicals and Fertilizers for 1979 to
[Placed n Iibrary See  No 1 l—
20/79)

STATEMENTS SHOWING ACTION TAKLN BY
GOVT ON VARIOUS ASSURANCES ETC
GIVLN BY MINISTERS DURINC VARIOUS
SE$SIONS

THF MINISITR OF STAILIN 1HI
MINISTRY OF LABOUR AND PAR-
LIAMEN1TARY  AFFAIRS (SHRI
LARANG SAI) I beg to lay on the
Table the following statements (Hind:
and Inghish veisions) showing action tahen
by th¢ Governments on virious assuran-
ces, promiscs and undertahings given by
the Ministers during the various sessions
of Lok Sabha —

(1) Statement No Al-buve Fifth
teenth Session, 1976 Lok
Sabha
(2) Statement No X\ =St~ I
cond Session 1977

(3) Statement No Al
Thurd Scssion, 1977

(4) Statement No X1l
Fourth Session 19,8

(5) Statement No VI—-Tifth \ Sixth
Session, 1978 Lol
Sabha

(6) Statement No IT—S1xth
Sesston, 1978

(7) Statement No IITe=Sixth
Sesuion, 1978
(8) Statement No lI-=Seventh
Session, 1979 J
[Placed sn Library See No LT~g321/
791

————
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CALLING ATTENTION TO MATTI L
OF URGFNT PUBLIC
IMPORTANCE

SITUATION IN  JAMMU AND XASHMIR

SHRI VAYALAR RAVI (Chnay
kil) I call the attention of the hen
Minister of Home Affars to the follow 14,
matter of urgent public 1mportance and
request that he may make a statcmem
thereon

“Situation mn Jammu and Kaslw s
State as a result of 1ecent large scale
incidents of violence and arscr

THI MINISTFR OF HOMF AFTAIRS
(SHRT HM PATTI) Sir In th
Tast weck of February I had reported t
this House about the law and order sin
ation that had developed at  Pooncl
Jammu and other arcas of Jammu &
Kashmir and the attempts thatwere being,
made by the State  Gexcrnment to 1¢
storc normalcy  Presumably the present
Caling Attention Notice redates to  th
dustressung acts of vioknee and  arvn
that had taken place especially in Srinagar
and Anantnag districts m the course of
demonstiations following  the execution
of Mr 7 A Bhutt( 1n Pakastan on the
4th April

On that diy hartal was observed and
there were  widespread doemonstiations
throughout the Valley particularly 1n
Srinagar city and Srinagat and Anantnag
districts The main target of mob anger
was Jamart-¢ Isfami, 1ts workers aud esta-
blishments In Srinaga: the UN Office
was attached by a very big mob  Tragi-
cally the All Saints Chwch was burrt
down ‘Thereudence of the Director
of the Doordarshan Kcndra was also
damaged  In order to control the situa
tion, the police had 10 resort to  finng
and two persons wert killed There was
]f,lxi:g at Sopoi¢ also and one person wasy

On the 5t Apul, the extent
and intensity of volence increased
i Anantnag distnct A violent
mob had  blocked  the Jammu-
Srinagar national lighway at Malpura
Village The pohicc had to open fire and
two persons died In Anantnag Town
and at stveral places, shops and houscs
belonging tc the supporters of Jamarit-c-
Islami were subjected to attack and loot-
ing by violent mobs Lspecially th the
Arvam-Chtlan arca many pro-Jamt-¢-
Islami villages were ravaged on that day



